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r/fo 6%, Bharat Nagar, Delhi-52 .

CENTRAL ADMINISTRATIVE TRIBUNAL /;\//
PRINCIPAL BENCH, NEW DELHI ' '

0.A.N0.1382/2004
Tuesday, this the 1lst day of June, 2004 -

-Hon’ble Shri Justice V. S. Aggarwal, Chairman -
Hon’ble Shri 3. K. MNaik, Member (A) '

K.K.Dutta ofe Shri $.L.Meshta -

S . , «efpplicant
(By Advocate: Shri K.B.S.Rajan)
Yersus. -

1. Union of India through Secretarw -

Through Secretary

Deptt. of Company &ffairs

wih Floor, Shastri Bhawan, New Delhi- .
Z. Shri Puran Singh

Commissioner for Departmental Enquiries -

Central Vigilance Commission

Satarkata Bhawan

Block ~&, GPD Complex, INA, New Delhi .
3. The Uirector

Cantral Yigilance Commission -

Satarkta RBhawan, Block &,

GO Complax INA, New Delhi .
e . Respondents

0ORDER (ORAL)

Justice V.S. Aggarwal:

Learned counsel for applicant states that he may
be permitted to withdraw the present petition with
liberty to assail the report of the inquiry officer or
any adverse is bassed against the applicantn
2. #1111l owead as praved. Subject to aforesaid,
dismissed as withdrawn.

I Copies be returnad to the applicant against
acknowladgement .

Issue Rasti.
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{ 8. K. Naik ) e« { V. -S. Aggarwal )
Member (&) Chairman . :
Jaunil/



